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Broad Gauge Railway Line between 
Gaya and Rajgir 

*959. SHRI YAMUNA PRAS,\D MAl\-
DAL: Will the Ministc>r of RAILWAYS b~ 
pleased to state : 

(a) whether there is any proposal to con-
nect Gaya with Rajgir by a broad gauge Rail-
way line; and 

(b) if so, the steps taken to in1plcrnent the 
proposal ? 

THE MINISTER OF HAJL'v\'AYS (SHRI 
HANUMANTHAIYI\ ) : (a ) No, Sir. 

(b) Docs not arise. 

Survey for Broad Gauge Line between 
Gandhidham and Bhuj and from 

Gandhidham to Lakhapat 

*950. DR. MAHIPATRAY !vfEHTA: 'vVill 
the Minister of RAILWAYS be pleased to slate: 

(a) whether a surv<oy of proposed Gand11i-
dham-Bhuj l.n·oacl gauge extension is in pro-
gress; 

(b) if so, when it \\·ill be completed; 

(c) whether a sun·ey from Gandhidham to 
Lakhapat on coa stal route has been compkted; 
and 

(d) if so, what arc its findings -,, 

THE lVfi NISTER 01' RAIL\Vi\YS (SHRI 
H.-\NUlVIANTHAlYA) :(a) Yes, Sir. 

(b) By O ctober, l9i 1. 

(c) Yes, Sir; but the reports arc under pre-
paration. 

(d) The findings of the surveys will be 
known aftn the survf'y reports arc finali sed by 
October, 197 !. 

Issue of Licence for setting up Flout· 
Mills in Assam 

3046. SHRI ROBI N KAKOTI : \\'ill the 

Minister of INDl.JSTRII\L DEVELOPMENT 
be plea sed to state : 

(a) whether any licence has been given to 
any party or person to establish rolling flour 
mills in the State of Assa m during the period 
1969 to the end of April, 1971 ; and 

(b) if so, the names of the parties? 

THE DEPUTY MH\ISTER I:"J THE 
lVH NISTRY OF JNDUSTRTAL DE\'ELOP-
lVfENT (SHRI SIDDHESHWAR PRASAD) : 
(a) and (b) . Yes, Sir. An industrial licence 
was issued on lith May, 1970 to M l s. Gauhati 
Roller Flour l\Iills Private Ltd . for setting up 
of a flour mill at Dispur (Assam) in lieu oJ' the 
permission gi,-r. n to them in June, 1963. 

Request for shifting of Cycle Parts Manu-
facturing Machine by Everest Cycles 

Ltd., Gauhati (Assam) 

3947. SHRI ROBIN K:\KOTI : \\.ill the 
l\ !inist cr of INDUSTRL<\L DEVELOPMENT 
be pleased to qatc : 

(a) wh~ther the I-xcrest Cycles Limitrd, 
Gauhati , Assam applied to Government for 
removal of cer tain cycle parts manufacturing 
machine to some other place; and 

(b) if so, whether Go,·ernment ha,·e per-
mitted the Company to remove the particular 
machinery ? 

THE DEPUTY MINISTER I N THE 
M INISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHFSH\V r\R PRASAD) : 
(a ) No, Sir. 

(b) Docs not arise. 

Allotment of Matedal to Everest Cycles 
Ltd., Gauhati (Assam) 

39-J.S. SHRl ROI31N K 1\KOTI : Will the 
Minister of I NDUSTRIAL DEVELOPJ\1E:\T 
be pl eased to state : 

(a) the quantity of D u nlop cycle tyres, 
Dunlop cycle tubes, licences for import of steel 
and licences for import of nickel, allotted to 
th~ Even·st Cycles Limited Gauhati, Assam in 
the years 1968, 1969 and 1970 ; 

(b) the proportionate increase in the pro-
duction of cycles during these years; and 

(c) the amount of Sales Tax and Income 
Tax paid by the Company during these years ? 
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